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(b) the names of the States where
this Board will function?®

The Minister of Irrigation and
Power (Dr. K. L, Rao): (a) A Flood
Contro] Board has been constituted to
ensure integrated planning, unified
contro] and direction for speedy ¢ =-
cution of flooq control workg in Delhi
and its contiguous arras of Punjab
and Rajasthan.

(b) The States of Punjab, Rajasthan
and Uttar Pradesh and the Delhi
Administration are represented on this
Board. The Board will deal with the
flood and drainage problem in Delni
and its adjoining areas.

Enquiry into Mundhra's Heldings in

UK

#0. Shri Dhuleshwar Meena: Will
the Minister of Finamce be pleased to
state:

(®) whether it is a fact that Shri
Hari Das Mundhra has got holding
worth £10 lakhs in London in respect
of which an enquiry was held by the
Company Law Administration and
Enforcement Branch with the help of
Scotland Yard;

(b) it su, how much expenditure
has been incurred on the enquiry; and
(c¢) with what resuit?

The Minister ¢f Finanoe (Shri T. T.
Erishnamacharl): (a) to (c). The
matter is under investigation at pre-
sent and it would not be desirable to
disclose any information about this
case at the present stage.
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CALLING ATTENTION TO MAT-
TERS OF URGENT PUBLIC IM-
PORTANCE

(i) ACCIDENT ON RAILWAY
NEAR SITAMARIL

BRIDCE

Shri P, R. Chukraverti (Dhanbad ):
I eall the attention of the Minister of
Railways to the following matter of
urgent public importonce and 1 re-

quest that he may muke a stutement
thercon: —

“The reported death of four
persons ang injuries o others us
a result of being knocked down
by a passenger triip on d bridge
over the river Bagmati  on the
Uth November, 1865.".

The Minister of State in the Min s-
try of Hailways (Dr. RBam Subhag
Singh): On the mornicg of 9-11-1465,
at about 6.30 hrs. @ large number of
persons procecding to the Kartik
Purnima Melu were (respassing over
the railway bridge No. 91-A rituated
at Km. 132/3—4 beiween Dhung and
Bairagnia stationg on Darbhanga-Nar-
kotioganj section of North  Eastern
Railwav. At that time train No 101
Up Duarbhanga-Narkatiaganj Passen-
ger approached the bridge. Nine of
the trespassers who could net  get
clear were run over. Of these, four
were killed and five other: geriously
injured.

The driver of the train on arrival at
Bairpgnia reported the incident at
645 hrs. Shortly thercafter a mob of
people collected at the station and
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[Dr. Ram Subhag Singh]
assaulted the driver, the guard and
thy station staff. The driver sustain-
+d serious injuries and fome railway
proprrly was damaged.

The Governmeni Railway Police
and the civil authorities of Sitamarhi
Sub Division were advised. A party
of Government Ruilway Police arriv-
vd @t the site at 945 nrs. About an
hour later, the Sub Divisional Officer
und the Asstt. Superintendent of
Police of the district also arrived at
the site,

The injured persons were brought
to Buiragina and the local  railway
doitor attended to them. Thereafter
the injured persons including the rail-
way driver were taken 1o Sitamarhi
Civi! Hospital for further treatment.
One of the injured persons expired on
e morning of 10-11-65

It i« reported that the police have
arresied cight persons for indulging
in violence and are conducting inves-
Ligations.

Shri P. R, Chakraverti: May T know
whother any provision has bren made
for ey gratic paymenis 1o the people
allected by this accident?

Dr. Ram Subhag Singh: We have
appointed a ¢ mmittee of senior offi-
cers, and on receiving their report, we
shall art according to that.
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Shri P. C, Borooah (Sibsagar): May
1 know whether it is not a rule that
speed restrictions are (o be observ-
ed by the crew of the engine when
passing over a bridge?

Dr. Ram Subbag Simgh: Yes, the
rule is there and it is being observed
and it has been observed.
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12.7 brs,
RE: CALLING-ATTENTION-NOTICE
(Query)

Mr. Speaker: We shali now take
up yesterday's calling-attention notice,
Now, Shri Hari Vishnu Kamath,
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